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Pnvirenment: (Protection) - Amend-
ment Rules; 1991 ) .
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SHRIMATI JAYANTHI NATARA-
JAN (Tamil Nadu): What happened
to her? ’ -

. SHRI A. G. KULKARNI (Maha-
rashtra) : Madam, I have an objection,
-Can a Minister, who is a male per-
son, lay on behalf of a lady Minister?
(Interruptions) Because it is the pro-

blem of laying. How can he .lay?
- (Interruptions) : '
- THE DEPUTY CHAIRMAN: Mr.

Kulkarni, ~ in this "Parliment, as
Deputy Chairman, I have seen many
things” being laid—both by men and
-women. -{Interruptions)

I..Indian Telegraph (Fourth Am-
endment) Rules, 1990, ’

H, Indian Post Office (First Amend-
-~ ment)- Rules, 1991, - - - - - -
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Inidan Nursing Council (Pension-
Family Pension-cum General Provi-
dent Find-cunm-Réfirement Gratuity)
. " Regulations, 1989 - - R

THE DEPUTY MINISTER IN THE
"MINISTRY OF HEALTH AND FAMI-
LY WELFARE AND DEPUTY MIN-
ISTER IN THE MINISTRY OF IN-
DUSTRY (SHRI DASAI CHOWDHA-
RY): Madam, I beg to lay on the
Table, under sub-section (3) of see-
-tion '16 of the Indian' Nurising Coun-
-cil Aet, 1047, a copy (n - English
and Hindi) of the Ministry .of Health
and Family Welfare Notification® Ne.
'2-1/75-INC, dated 30th December,
- 1989, - publishing the Indian Nursing
Council (Pension|Family Pension-cum
General Provident Fund-cum-Retire-
ment Gratuity) Regulations, 1989,
‘[Placed in Library. See No. LT-2312]
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I Annual Pool Fund Accounts. (1988-

89, 1989-90 of the:Coffee Board, Ban-
€alore and relateg papers.- -
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